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Shri S. C. Samanta: May I know
whether any other tea trading coun-
tries of the world have also got this
.concession and, if so, whether their
cxports have also increased?

Shri Manubhaj Shah: There are only
four countries as far as tea is concern-
ed and, I hope, the hon. Member refers
to tea. As far as this question is con-
cerned, the same advantage will go to
all.

Closure of Textile Mills

+

*1286. Shri R. S. Pandey:
Shri Yashpal Singh:
Sbri Firodia:

Will the Minister of Commerce be
Ppleased to state:

(a) whether it is a fact that a Com-
mittee consisting of officials of some
Ministries has recently been constitut-
ed to conduct investigations into the
affairs of some textile mills which
have been closed or are facing closure
on account of the financial crisis; and

(b) if so, when the Committee is
likely to submit its report?

The Deputy Minister in the Minis-
try of Commerce (ShriShafl Qureshri):
(a) Yes Sir. Inter-ministerial com-
mittees have been appointed for this
purpose,

(b) The reports are expected
shortly,
Shri R. S. Pamdey: Although the

majority of the textile mills are going
well so far ag the production of qua-
lities is concerned, some of the mills
are closed down or are facing closure.
‘What concrete steps are they going to
take in order to see that production
should not suffer and labour should
not be unemployed? The moment
the mills are closed, labour becomes
unemployed and nobody takes care of
the labour,

Shri Shafi Qureshi: That is the
main reason why we come in. We
appoint a committee of investigation
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under section 15 of the Industries
(Development and Regulation) Act
and that committee goes into the
whole affair of the mill and sees whe-
ther it is due to mismanagement or
financial paucity that the mill is not
functioning. The main problem of
unemployment is also taken into con-
sideration. It is to see that people
are not thrown out, there are no lay-
offs, there is no unemployment that
we also come in.

Shri R. S, Pandey: It is all right to
appoint a committee, but this is just
jugglery. Whenever the question
comes, the committee is appointed.
What steps are going to be taken by
Government to help the labour at the

time the mills are closed and the
lnbour is unemployed? Have they
formulated any scheme to help

labour?

Shri Shafi Qureshi: The question
iy that when the mill is taken over
by the Government, wages which are
in arrears are paid to the labourers.
That way the labour does not suffer.

Shri Daji: Sir, the question i3 some-
thing and the reply is something else.
How can we keep quiet then?
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Shri Ranga: It is a sick child,

Shri Manubbai Shah: It is a perma-
nently sick child but the hon. Mem-
ber does not accept it. It is my re-
quest that once for all the sick child
of the textile industry must be taken
as written off and a substitute mill of
a much larger capacity with modernis-
ed equipment should be established
there. We have told the Maharashtra
Government that and they have ac-
cepted that suggestion,
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Shri Thimmajah: Has it come to
the notice of Government that two
textile mills at Bangalore have been
closed down afid the workers are
carrying on a hunger strike? It is of
great concern for the State Govern-
ment and the members of the State
Assembly are also agitated that it
should be taken over by Government.
Has any remedial step been taken by
Government or has any step becn
suggested to the State Government
to remedy the situation?

Shri Manubhai Shah: One question
has come to our notice in the Banga-
lore mill where we have suggested
that if after proper examination the
unit is found to be economically
workable, the State and the Central
Governments should take it over.

Shri Dinen Bhattacharya: May I
know whether it is a fact that the
majority of the mills that have been
closed down have been closed down
due to mismanagement and corruption
in the management? If it is so, why is
so much time taken by Government
to take over the conCerns or at least
to take some action against them
under the Company Law Adminis-
tration?

Shri Manubhai Shah: That has been
the whole history. We have taken
prompt action....

Shri Dinen Bhattacharya: What is
the prompt action? For years, it has
been hanging on.
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Shri Manubhai Shah: Out of more
than 600 or 700 units, the House will
appreciate that the entire question re-
lates to about 19 mills which have
closed down. Out of these 19 mills,
14 mills have been taken over to be
run by the Government. The House
will appreciate that those mills werc
completely defunct, where machinery
has been 50 or 75 or 100 years old,
due to nmiismanagement as well as the
low productivity of the old machinery.
They have got to be allowed to die
out.

Shri R. Ramanathan Chettiar: Last
week, the Minister for Commerce, in
reply to a question, said that he will
not give a directive to the State Bank
of India to help the mills which are
in need of finance. May I know what
other agencies he has in view to help
such of those mills which require
finance?

Shrl Manubhai Shah: The House
will appreciate and' I would believe
that the House is jealous to protect
the autonomy of the autonomous cor-
porations establish®d in the public
sector. If the State Bank does not
give money, we can use our good
offices. It does not mean that we
have always decided that we will not
use the power of direction. But, by
and large, where the corpus is not
economical and where the mortgage
and hypothecation is not found to be
profitable, we should leave it to the
discretion of the autonomous bodies
whether to give the loan or not.
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Dr. Ranen Sen: After affecting the
cotton textile industry, this closure
hag now come in ™ Jjute industry
also. The Minister said that a minis-
teria]l committee has been set up to
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investigate into this thing. Does the
Minister know that the Laxmi Narain
Jute Mills of Calcutta are being clos-
ed gradually along with other jute
mills due to some reasons known to
the mill-owners and, if so, what steps
the Government is taking in regard
to the closure of the jute mlls, parti-
cularly in regard to the Laxmi Narain
Jute Mills?

Shri Manubhaj Shah: As far as the
jute industry is concerned, it is conti-
nuously expanding and this year there
has been a record production. As a
matter of fact, it is the only industry,
if T can say, which has far exceeded
the Third Plan targets. Regarding
the Laxmi Narain Jute Mills, it 1s a
junk which has passed several hands
and it has been transferred continu-
ously ag such. The only jute mill
which has threatened is the Mahesh-
waridevi Jute Mills in Kanpur whose
afflairs a committee is examining.
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Shri S. M. Banerjee: I would like
to know whether it is a fact that most
of the textile units in Kanpur, in-
cluding the jute mill of which the
hcn, Minister has made a reference,
are producing medium and coarse
cloth and that actually they are very
old mills. In view of this, may 1
krnow whether it is a fact that the
Chief Minister of Uttar Pradesh or
the Uttar Pradesh Government has
as.ed for pormission of the Centre to
set up two new textile wunils in
Kanpur to absorb those people who
are going to be found surplus and, if
so, the reactfon o the Governmerit,
whether permis#on has been accord-
ed or not.

Shri Manubhai Saha: This was our
own suggestion to the U.P, Govern-
ment that the only long-term remedy
of Kanpur is to have two most
modernised textile mills in Kanpur, so
that the gradual deferioration of the
old mills can be reabsorbed in these
mills. As soon as the formal pro-
posals come, we shall very favourably
consider the same and sanction.

Shrimati Savitri Nigam: On the one
hand a Committee has been appoint-
ed and on the other hand, one after
the other, the textile mills are being
closed down. In my dpinion, there
wsas no necessity to appoint any com-
mittee because the Minister already
knows. ...

Mr, Speaker: She is giving her
oplnion. She might ask the question.

Shrimati Savitri Nigam: I would
like to know why, instead of appoint-
ing a committee and delaying ‘he
matter, the Government is not taking
over the management of these textile
mills in their hands and is not support-
ing the various State Governments
which have taken charge of these
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textile mills; for example, in the case
of Muir Mills of Kanpur, why has
Government not given sufficient
money to the U.P. Government so
that they may run it and modernise
it?

Shri Manubhai Shah: We have given
money, as I have already mentioned,
to 14 mills and another ten mills in
Maudras, Gujarat and Maharashtra are
belng assisted by local Governments.
May I crave the indulgence of the
House that where the money is not
considered safe by examination of an
expert committee, then the commit-
tee comes in. The corpus of each
mill is different; the purpose is differ-
ent; the liquidities are different; the
amount of encumBerances and debts
which are accumulated” is different.
We have to assess the corpus and if it
ig a solvent corpus, then certainly we
give money,
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Industrial Estates

©1288. Shri BR. Barua: Will the
Minister of Industry be pleased to
state:

(a) whether any assessment regard-
ing the growth of Industrial Estates
in differént States has been made;

(b) if so, the result thereof; and

(c) whether any plan is in hand to
vitalise the industrial estates for
contributing towards national eco-
nomv?

The Minister of State in the Minis-
try of Industry (Shri Bibudhendra
Misra): (a) to (c). A statement is
Inid on the Tablé of the House.
[Placed in Library. See No. LT-6120/
86].

Shri R. Barua: From the statement
it appears that from the inception of
the Industrial Estates Programme in
1956, establishment of 442 Industrial
Estates had been taken on hand upto
the end of September, 1965 by the
varioug State Governments and Union
Territories, but they have been able
to complete only 180 Estates and out
of these 180 Estates, only 75 per cent
of them have come to the production
stage. May I know why is it that the
progress is so slow?

Shri Bibudhendra Misra: It has been
slow not because funds have not been
available, butf mainly because with
the experience gained in the location
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of industrial estates in the First and
Second Plan periods, the State Gov-
ernments want to be more careful.

WRITTEN ANSWERS TO
QUESTIONS

Public Sector Products

*1280. Shri Madhu Limaye:
Shri Kishen Pattnayak:

Will the Minister of Industry be
pleased to refer to the reply given to
Unstarred Question No. 1262 on the
25th November, 1965 and state:

(a) the reasons for lack of demand
for some public sector products in the
country;

(b) whether possibilities of finding
export outlet for these products have
been sufficiently explored; and

(¢) if so, the results thereof?

The Minister of State in the Minis-
try of Industry (Shri Bibudhendra
Misra): In reply to the Question No.
1252 under utilisation of capacity
owing to lack of demand of the pro-
ducts was stated in respect of Pipe
Plant Rourkela and Coal Washeries
of the Hindustan Steel Ltd; National
Coal Development Corporation; Mining
and Allied Machinery Corporation.

(a) There is temporary fall in de-
mand of pipes from the Pipe Plant
from the Oil Industry. The lack of
demand from Coal Washeries does not
exist now. The demand for the coal
mined by the National Coal Develop-
ment Corporation and for the machi-
nery manufactured by the Mining and
Allied Machinery Corporation conti-
nues to be low owing to fall in the
consumption of the grade coal general-
ly produced by our Collieries.

-»

(b) and (c). Efforts are being
made for the export of Pipelines to
Australia. There is little export
demand for the grade of coal for
which the National Coal Development





